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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

रेल मतं्रालय 

[पजिम रेलव े(जिमााण सगंठि)] 

अजधसचूिा 

मुम्बई, 9 अप्रलै, 2026 

का.आ. 1815(अ).— कें द्रीय  सरकार, रेल  अजधजियम, 1989 (1989 का  24)  (जिसे  इसमें  इसके  पिात ् उक्त  

अजधजियम कहा  गया ह)ै की  धारा 20ए  के उपखंड(I) के  अधीि भारत के  रािपत्र, असाधारण  भाग  II, खण्ड   3, उप-खण्ड  

(ii)  में  प्रकाजित  भारत  सरकार  के  रेल  मंत्रालय (पजिम  रेलवे  जिमााण  संगठि)  की  अजधसूचिा  सं.  752(अ)  दििांक 

13.10.2025 में  प्रकाजित  भारत  सरकार  के  रेल  मंत्रालय  (पजिम  रेलवे  जिमााण  संगठि) की  अजधसूचिा  में  जवजिर्िाष्ट  भूजम  

को  गुिरात  राज्य  के  वडोिरा जिल े मे डभोई – समलाया आमाि पररवताि  पररयोििा  िाम  की  जविेष  रेल  पररयोििा  के  

जिष्पािि के जलय े आवश्यक ह,ै ऐसी भूजम के अिाि करि ेके  आिय की घोषणा की गई  थी; 

 और,  उक्त अजधजियम  की  धारा  20ए   की  उप-धारा (4) के  अधीि  स्ट्थािीय गुिराती  िैजिक  समाचारपत्र   

“दिव्यभास्ट्कर”  और स्ट्थािीय िजैिक  समाचारपत्र “इंजडयि एक्स्पस्ट्प्रेस ”  में  दििांक  19.10.2025 को  प्रकाजित  दकया  गया था; 

और, सक्षम प्राजधकारी को िो भी कोई आक्षेप प्राप्त हुए थे उिको हल कर दिया गया ह।ै  

 और,  सक्षम  प्राजधकार, डभोई एवं सावली  ि े उक्त  अजधजियम  की  धारा    20ई   की  उप-धारा (1) के  अिुसरण  में  

अपिी ररपोर्ा कें द्र सरकार को  सौंप िी ह;ै   

 अतः  अब,  कें द्रीय   सरकार  सक्षम  प्राजधकारी  की  उक्त  ररपोर्ा  प्राप्त  होि े पर  रेल  अजधजियम  की  धारा  20डी  की  

उपधारा  (1) द्वारा प्रित्त  िजक्तयों  का प्रयोग  करत ेहुए,  यह घोषणा  करती  ह ै दक इसम े उपाबद्ध  अिुसूची  में  जवजिर्िाष्ट  भूजम  

पूवोक्त प्रयोिि के  जलए  अर्िात दक िाएगी  ; 

स.ं   1747] िई दिल्ली, बृहस्ट् पजतवार, अप्रलै 9, 2026/चतै्र 19, 1948  

No. 1747] NEW DELHI, THURSDAY, APRIL 9, 2026/CHAITRA 19, 1948  

सी.जी.-एम.एच.-अ.-10042026-271684
CG-MH-E-10042026-271684
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 और,  आगे  ,उक्त  अजधजियम  की  धारा   20ई  की  उप  धारा   )2  ( के  अिुसरण  में  ,कें द्र  सरकार  यहां  घोषणा  करती  ह ै

की  आजधकाररक  रािपत्र  मे  इस  अजधसूचिा  के  प्रकािि  पर  इसके  साथ  संलग्न  अिुसूची  में  जिर्िाष्ट  भूजम  पूरी  तरह  से   सभी  

बाधाओं से मुक्त होकर कें द्र सरकार हस्ट्तक हो िाएगी ।   

अिसुचूी 

जवषय   :गिुरात  राज्य में डभोई – समलाया आमाि पररवताि  पररयोििा  िामक  जविषे  रेल  पररयोििा  के  जलय े अजधग्रहण  

की  िािवेाली  सरंचिा  सजहत  या  उसके  रजहत  भजूम  का  सजंक्षप्त  जववरण। 

जिला : वडोिरा 

क्रमाकं 
सवके्षण/जिगरा

िी प्लॉर् स.ं 

भूजम का 

प्रकार 

भूजम की 

प्रकृजत 

अजधग्रजहत 

की िाि े

वाली 

भूजम का 

क्षते्रफल 

(वगा 

मीर्र) 

िमींिार का िाम 

गााँव:तरसािा                                                                                                                   तालकुा: िभोई 

1 
484 (old) 

705 ( New ) 
जििी कृजष 548 िेख रोिि बीबी अब्िलु रहीम आदि. 

2 490 जििी कृजष 300 मुल्ला इस्ट्माइलभाई महमंिभाई आदि. 

3 755 जििी कृजष 37 िेख इकबालभाई अहमिभाई आदि. 

4 497 जििी कृजष 344 रोजहत भाई लालभाई लालिीभाई आदि. 

5 259.001 जििी कृजष 162 
पुष्पबेि हीराभाई की पुत्री और दिलीपससंह 

मोरारभाई वाघेला की पत्नी. 

कुल(वगामीर्र) 1391  

गााँव:िाम्बुंवाडा                                                                                                 तालकुा: वाघोजिया 

1 33 जििी कृजष 2432 रोजहत मगिभाई गोसवंिभाई आदि. 

कुल(वगामीर्र) 2432  

गााँव:वाघोजिया                                                                                                     तालकुा: वाघोजिया 

1 614/2 जििी कृजष 412 िाह ियंतीलाल ओच्चावलाल 

2 2000 जििी कृजष 363 सोलंकी संिीपससंह दिलीपससंह आदि. 

3 624p1 जििी कृजष 202 जवियभाई गोरधिभाई िोगािी आदि. 

4 624p2 जििी कृजष 600 जवियभाई गोरधिभाई िोगािी आदि. 

5 510p2 जििी कृजष 175 वसावा उर्मालाबेि जवट्ठलभाई आदि. 

कुल(वगामीर्र) 1752  

गााँव:िवा-आिवा                                                                                               तालकुा: वाघोजिया 

1 111 जििी कृजष 1365 तिवी कलाबाई गगंाराम आदि 

2 100 जििी कृजष 865 रबारी (भंुगर) िांताबेि जविोिभाई आदि 

कुल (वगामीर्र) 2230  

गााँव:रायणतलावडी                                                                                                          तालकुा: वाघोजिया 

1 189 जििी कृजष 2467 र्ाडा कांजतलाल रणछोिभाई आदि 

2 190 जििी कृजष 7227 पार्िवाजडया ििाभाई मोतीभाई 
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3 188 जििी कृजष 1468 अिुबेि मालससंह जभलाला 

4 187 जििी कृजष 1526 अिुबेि मालससंह जभलाला 

5 183 जििी कृजष 7611 पार्िवाजडया ििाभाई मोतीभाई 

6 184 जििी कृजष 2904 परे्ल संियभाई रमणभाई आदि 

7 225 जििी कृजष 4298 परे्ल आकािभाई जविोिभाई 

8 226 जििी कृजष 810 परे्ल सचंतिभाई ियवंतभाई 

9 207 जििी कृजष 2144 परमार भरतभाई चतुरभाई आदि 

10 208 जििी कृजष 1808 अमृतबेि अिेससंह परमार आदि 

11 213 जििी कृजष 2750 परे्ल अरसवंिभाई मगंलभाई आदि 

12 212 जििी कृजष 1172 परे्ल दििेिभाई मगंलभाई आदि 

13 216 जििी कृजष 2339 परे्ल उर्मालाबेि सुरेिभाई 

14 217 जििी कृजष 2419 परे्ल भोगीलालभाई लालभाई आदि 

15 194 जििी कृजष 5210 परे्ल जिकंुिबेि बाबरभाई 

16 172 जििी कृजष 162 परे्ल मधुबेि रमणभाई आदि 

17 182 जििी कृजष 1451 सुधाबेि िगिीिभाई परे्ल आदि 

18 202 जििी कृजष 4153 परे्ल सुरेिभाई सोमाभाई 

19 214 जििी कृजष 3719 परे्ल ियतंीभाई करसिभाई आदि 

20 177 जििी कृजष 5080 परे्ल सजवताबेि जत्रकमभाई आदि 

21 178 जििी कृजष 84 परे्ल सुिीराबेि हररकुष्ण 

22 180 जििी कृजष 20489 परे्ल जिरंिकुमार िंभूभाई आदि 

23 228 जििी कृजष 1310 सुधाबेि िगिीिभाई परे्ल आदि 

24 229 जििी कृजष 2289 परे्ल संियकुमार रमणभाई आदि 

कुल (वगामीर्र) 84890  

गााँव:िरोि                                                                                                                तालकुा: वाघोजिया 

1 1346 जििी कृजष 337 हररिि चुन्थाभाई हरिीभाई वगैरह 

2 1325 जििी कृजष 2219 वसावा जेवरभाई मंगलभाई 

3 1827 जििी कृजष 607 भाजलया मािससंग भाई िभाईभाई वगैरह 

4 1298 जििी कृजष 1118 भाजलया लक्ष्मीबेि रामाभाई वगैरह 

5 1239 जििी कृजष 132 भाजलया मगिभाई फूलाभाई वगैरह 

6 1142 जििी कृजष 103 हररिि चंचलबेि जहम्मतभाई वगैरह 

7 796 जििी कृजष 145 वोरा आिमभाई हािीगफूर वगरैह 

8 805 जििी कृजष 294 परे्ल जविेिभाई भगवािभाई वगैरह 

9 800 जििी कृजष 2537 चौहाि भूपेंद्रससंह रणिीतससंह वगैरह 

10 751 जििी कृजष 73 परमार मथुरभाई िुगाभाई 

11 1236 जििी कृजष 70 भाजलया गीताबेि प्रभातभाई वगैरह 

12 1824 जििी कृजष 51 परमार िह्याभाई अंबालाल वगरैह 
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13 1348 जििी कृजष 115 बालंि कमलाबेि िािाभाई वगरैह 

14 695, 696 जििी कृजष 540 
परे्ल दकरीर्भाई िलसुखभाई 
भावेिकुमार रमणभाई परे्ल 

15 1112, 1113 जििी कृजष 474 
कमलेिकुमार रमणीकलाल भट्ट  
भूपेन्द्रभाई बालकृष्ण भट्ट आदि 

कुल (वगामीर्र) 8815  

गााँव:िाफरपरुा                                                                                                    तालकुा: वाघोजिया 

1 10 जििी कृजष 20 रमेि जपता इंिरससंह (िुवािससंह) 

2 11 जििी कृजष 3507 लक्ष्मण जपता िुवार ससंह 

3 12 जििी कृजष 5605 जससोदिया सुमिबेि जिवभाई वगैरह 

4 13 जििी कृजष 2887 किैय्या जपता रूपा 

कुल (वगामीर्र) 12019  

गााँव:िभोई                                                                                                                      तालकुा: िभोई 

1  19/1 जििी कृजष 425 सोंिागर हुििेभाई कालूभाई 

2 1928 जििी कृजष 195 सोंिागर हुििेभाई कालूभाई 

3 1/8/1/a/p1 जििी कृजष 453 सोंिागर  हुिेिभाई कालूभाई 

कुल (वगामीर्र) 1073   

[फा. सं. E. -379287-07]                                                                     

रािेि श्रीवास्ट्तव, मुख्य पररयोििा प्रबंधक (जिमााण-II) 

 

MINISTRY OF RAILWAYS 

 [Western Railway (Construction Organization)] 

NOTIFICATION 

Mumbai, the 9th April, 2026 

S.O. 1815(E).— Whereas by the notification of the Government of India in the Ministry of Railways 

(Railway Board ) (Published in the Gazette of India, under notification No.  752(A) dated 13.10.2025   Extra 

Ordinary- part II- Section-3 -Sub-section (ii)) (here in after referred to as the said notification) under 

subsection(I) of section 20A of the Railway Act 1989 (24 of 1989)  (hereinafter referred to as the said Act) 

the Central Government declared its intention to be acquired the land specified in the Schedule annexed to 

the said notification for execution, maintenance, management and operation of the Special Railway Project 

namely, 

Dabhoi – Samlaya Gauge Conversion Project in District Vadodara  in the State of Gujarat. 

And, whereas, the substance of the said notification was published in daily local newspaper “the 

indian express” and “ divya bhaskar ” dated  19th October 2025 under subsection (4) of section 20A of 

the said Act; 

And, whereas, objection has been received & resolved by the competent authority. 

And, whereas, in pursuance of sub-section (I) of section 20E of the said Act, the competent authority 

Dabhoi - Samlaya has submitted its report of the Central Government; 

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers 

conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the 

land specified in the schedule annexed hereto shall be acquired for the aforesaid purpose; 
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And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central government 

here by declares that on publication of this notification in the official Gazette the land specified in the 

schedule annexed hereto shall vest absolutely in the Central Government free from all encumbrances. 

Sub: Brief description of the land to be acquired with or without structure for the Special Railway Project 

namely: Dabhoi-Samlaya Gauge Conversion Project in District Vadodara in the state of Gujarat as per joint 

measurement sheet prepares by DILR Vadodara. 

SCHEDULE 

Brief description of the land to be acquired with or without structure for the Special Railway Project 

namely: Dabhoi-Samlaya  Gauge Conversion Project in the state of  Gujarat. 

State : GUJARAT      District : Vadodara  

SR 

NO 
 SURVEY NO 

Type of 

Land 

Nature of 

Land 
Area Name of Land Owner 

Village : Tarsana                                                                                                                                         Taluka: 

Dabhoi 

1 
484 (old) 

705 ( New ) 
Private Agriculture 548 Sheikh Nasimbanu Ismailbhai etc 

2 490 Private Agriculture 300 Mulla Ismailbhai Mahmandbhai etc 

3 755 Private Agriculture 37 Sheikh Iqbalbhai Ahmadbhai etc 

4 497 Private Agriculture 344 Rohit Bhai Lalbhai Laljibhai etc 

5 259.001 Private Agriculture 162 
Pushpaben Daughter of Hirabhai and wife of 

Dilipsinh Morarbhai Vaghela. 

TOTAL(SQM) 1391  

Village : Jambuwada                                                                                                                   Taluka: Waghodia 

1 33 Private Agriculture 2432 Rohit Maganbhai Govindbhai etc 

TOTAL(SQM) 2432  

Village : Waghodia                                                                                                                        Taluka: Waghodia 

1 614/2 Private Agriculture 412 Shah Jayantilal Ochavallal  

2 2000 Private  Agriculture 363 Solanki Sandeepsingh Dilipsingh etc 

3 624p1 Private  Agriculture 202 Vijaybhai Gordhanbhai Jogani etc 

4 624p2 Private  Agriculture 600 Vijaybhai Gordhanbhai Jogani etc 

5 510p2 Private Agriculture 175 Vasava Urmilaben Vitthalbhai etc 

TOTAL(SQM) 1752  

Village :Nava-Ajwa                                                                                                                      Taluka: Waghodia 

1 111 Private Agriculture 1365 Tadvi Kalabai Gangaram etc 

2 100 Private Agriculture 865 Rabari (Bhungar) Shantaben Vinodbhai etc 

TOTAL(SQM) 2230  

Village :Rayan Talavdi                                                                                                                 Taluka: Waghodia 

1 189 Private Agriculture 2467 Tada Kantilal Ranchhodbhai etc. 

2 190 Private Agriculture 7227 Patel Shanabhai Motibhai 

3 188 Private Agriculture 1468 Anuben Malsingh Bhilala 

4 187 Private Agriculture 1526 Anuben Malsingh Bhilala 

5 183 Private Agriculture 7611 Patel Shanabhai Motibhai 

6 184 Private Agriculture 2904 Patel Sanjaybhai Ramanbhai etc. 

7 225 Private Agriculture 4298 Patel Akashbhai Vinodbhai 

8 226 Private Agriculture 810 Patel Chintanbhai Jayvantbhai 

9 207 Private Agriculture 2144 Parmar Bharatbhai Chaturbhai etc. 

10 208 Private Agriculture 1808 Amrutben Adesingh Parmar etc. 

11 213 Private Agriculture 2750 Patel Arvindbhai Mangalbhai etc. 

12 212 Private Agriculture 1172 Patel Dineshbhai Mangalbhai etc. 

13 216 Private Agriculture 2339 Patel Urmilaben Sureshbhai 

14 217 Private Agriculture 2419 Patel Bhogilal Bhai Lalbhai etc. 

15 194 Private Agriculture 5210 Patel Nikunjben Babarbhai 
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16 172 Private Agriculture 162 Patel Madhuben Ramanbhai etc. 

17 182 Private Agriculture 1451 Sudhaben Jagdishbhai Patel etc. 

18 202 Private Agriculture 4153 Patel Sureshbhai Somabhai 

19 214 Private Agriculture 3719 Patel Jayantibhai Karsanbhai etc. 

20 177 Private Agriculture 5080 Patel Savitaben Trikambhai etc. 

21 178 Private Agriculture 84 Patel Suniraben Harikrishna 

22 180 Private Agriculture 20489 Patel Niranjkumar Shambhubhai etc. 

23 228 Private Agriculture 1310 Sudhaben Jagdishbhai Patel etc. 

24 229 Private Agriculture 2289 Patel Sanjaykumar Ramanbhai etc. 

TOTAL(SQM) 84890  

Village : Jarod                                                                                                                       Taluka: Waghodia 

1 1346 Private  Agriculture 337 Harijan Chunthabhai Harjibhai etc 

2 1325 Private  Agriculture 2219 Vasava Zevarbhai Mangalbhai 

3 1827 Private  Agriculture 607 Bhalia Mansingbhai Dabhaibhai etc 

4 1298 Private  Agriculture 1118 Bhalia Lakshmiben Ramabhai etc 

5 1239 Private  Agriculture 132 Bhalia Maganbhai Phoolabhai etc 

6 1142 Private  Agriculture 103 Harijan Chanchalben Himmatbhai etc 

7 796 Private  Agriculture 145 Vora Adambhai Hajigafoor etc 

8 805 Private  Agriculture 294 Patel Vineshbhai Bhagwanbhai etc 

9 800 Private  Agriculture 2537 Chauhan Bhupendra Singh Ranjit Singh etc 

10 751 Private  Agriculture 73 Parmar Mathurbhai Jugabhai 

11 1236 Private  Agriculture 70 Bhalia Gitaben Prabhatbhai etc 

12 1824 Private  Agriculture 51 Parmar Dahyabhai Ambalal etc 

13 1348 Private  Agriculture 115 Baland Kamlaben Nanabhai etc 

14 695, 696 Private  Agriculture 
540 

Patel Kiritbhai Dalshukhbhai 

Bhaveshkumar Ramabhai Patel 

15 1112, 1113 Private  Agriculture 
474 

Kamleshkumar Ramniklal Bhatt  

Bhupendrabhai Balkrushna Bhatt etc 

TOTAL(SQM) 8815  

 

Village :Jaffarpura                                                                                                                   Taluka: Waghodia 

1 10 Private Agriculture 20 Ramesh father Inder Singh (Juwan Singh) 

2 11 Private Agriculture 3507 Laxman father Juwar Singh 

3 12 Private Agriculture 5605 Sisodia Sumanben Shivbhai etc 

4 13 Private Agriculture 2887 Kanaiya Father Rupa 

TOTAL(SQM) 12019  

Village :Dabhoi                                                                                                                                   Taluka: Dabhoi 

1 19/1 Private Agriculture 425 Sondagar Hushenbhai Kalubhai 

2 1928 Private Agriculture 195 Sondagar Hushenbhai Kalubhai 

3 1/8/1/a/p1 Private Agriculture 453 Sondagar Hushenbhai Kalubhai 

TOTAL(SQM) 1073   

                                [F. No. E. -379287-07] 

RAJESH SRIVASTAVA, Chief Project Manager (Const.-II) 

 

 

 

 

 

 
 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054.  


		2026-04-10T16:35:36+0530
	KUMER CHAND MEENA




